Fourteenth Loksabha

Session : 9
Date : 29-11-2006
Participants : Chatterjee Shri Somnath

an=>

Title: Congratulation to the Scientists of DRDO for successfully carrying out first ever surface to surface
missile interception test on 27.11.06 and to the Ms. M. C. Mary Kom for winning a gold medal in World
Women Boxing Champioship held at New Delhi.

MR. SPEAKER: Hon. Members, it is a matter of great pride that India’s air defence capability

achieved a new milestone on 27" November, 2006, when DRDO successfully carried a surface-to-
surface missile interception over the waters of Bay of Bengal off the Orissa coast. This was the first
ever interception test conducted by the DRDO using two live missiles. With this major breakthrough
India has acquired anti-missile capability.

[ think the House would join me in congratulating all the scientists and technicians associated
with this feat.

11.01hrs

(i)  Re: Congratulating Ms.M.C. Mary Kom on winning gold
medal in the Women’s World Boxing Championship
held in New Delhi

MR. SPEAKER: Hon. Members, I have also great happiness, pleasure and pride to announce that one of our
women boxers, Ms. Mary Kom, has won a gold medal in the recently held World Women’s Boxing
Championship held in New Delhi. This feat will be a source of great inspiration and pride for the
sportswomen of the country in particular and the sportsmen in general.

I think the House would join me in congratulating her on her accomplishment.

... (Interruptions)

MR. SPEAKER: I will allow you after the Question Hour. Advaniji, I will allow you after the
Question Hour.

... (Interruptions)

MR. SPEAKER: I do not know whom to listen to, how the House will listen and how the business
will be conducted. I am only saying that you can raise it after the Question Hour. Important
questions are there in the list.



... (Interruptions)
MR. SPEAKER: I do not know what i1s happening; I cannot hear anything.
... (Interruptions)

MR. SPEAKER: What is your matter, I do not know. I am only requesting you that after the
Question Hour you may please raise any matter you like subject to my permission.

... (Interruptions)

MR. SPEAKER: I do not know what is happening. I am very humbly requesting all the hon.
Distinguished Members to please try to consider whether this 1s a debating body of Parliament of
India. How can I listen to everybody in this manner? We have devoted one hour everyday for the
Question Hour. There are so many important questions which the Members want to raise. I am only
saying please do it after the Question Hour. Now, only 55 minutes are left, and nothing can happen
within 55 minutes. | am appealing to you please let the House run. So many hon. Members of the
Opposition have put questions. I have no issue except one issue, that i1s, I want the House to run
properly so that people can see that we are doing good work. I have no personal issue except one
issue that the House should run properly.[rl]

I am not disrespecting the Leader of Opposition. I have high regard for him, everybody should know
that. I am sure he knows it too. This is not showing disrespect to the Leader of Opposition. I assure
you that at 12 noon I will call you first. Just see what is happening. What more can I do tell me.

... (Interruptions)
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THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION AND
BROADCASTING (SHRI PRIYA RANJAN DASMUNSI): Our Prime Minister had the courage to
say that a convicted Minister should not stay in the Government and accepted the resignation
instantly. ... (Interruptions)

MR. SPEAKER: It seems you do not need the Presiding Officer at all. There i1s no necessity of
having the Speaker on the chair, if you all decide things for yourself. You are raising this problem
and they are raising that problem but what can be done? I can only hope that the people of the
country are watching us very closely and they will form their opinions.

... (Interruptions)

MR. SPEAKER: I will allow the hon. Leader of Opposition at 12 noon. Please allow me to go to the
Question Hour. Please take your seats. I earnestly appeal to you to please take your seats. In another



50 minutes [ will allow you. Let us take up the Question Hour. There are important issues. 3Tq &I
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MR SPEAKER: Nothing is being recorded. I have requested him and I am also requesting you.
Please listen to me. Please cooperate.

(Interruptions)™ ...

MR. SPEAKER: I am not allowing them. I am requesting them to sit down. I am not allowing them
Santoshji, please take your seat. You can raise it at 12 noon. I do not know yet what it is.

... (Interruptions)

MR. SPEAKER: I will allow you at 12 noon. I will allow you after the Leader of Opposition. At 12
noon I will call him first and then will call you second. I earnestly appeal to the hon. Leader of
Opposition to please raise it at 12 noon. I appeal to him. Please let us do some good work. This is

Question Hour.
... (Interruptions)2)

MR. SPEAKER: I am appealing to the hon. Leader of the Opposition that I will call him first at 12
o’ clock.

... (Interruptions)
JTH AEIGT: 39 ORE U9 diem @ oy @S 2 S|
... (TaH)

MR. SPEAKER: Everybody will rise, and then there will be a problem. I have already allowed
him but the question is, everybody started rising.

... (Interruptions)
MR. SPEAKER: I have highest regards for him. Please do not question that. I am appealing to him.
... (Interruptions)

MR. SPEAKER: I have not said anything on merits. On merits, I have nothing to say.



... (Interruptions)

* Not recorded

LT HAGY: UE T 8 & 87
... (cTger)

MR. SPEAKER: I am requesting humbly again and again that you do this at 12 o’ clock. I have
highest regards for him.

... (Interruptions)

JeTel ABIGY: WexdTHl dxd 37 |d 4f3ul Go to your seats. 1 do not know whether Parliament of India
should continue. What for you are calling the Parliament Session? Let us know what for we are
having this Session? Let us go to the streets and then do what we want to do.

... (Interruptions)
MR. SPEAKER: Shri Athawale, please go to your seat. Do not say anything from here.
... (Interruptions)

MR. SPEAKER: Can you assure that no other hon. Member would get up? You cannot assure that
other hon. Members would not get up. Then, Question Hour should continue.

... (Interruptions)

MR. SPEAKER: Everything is important. [ will allow him at 12 0’ clock. As soon as the Question
Hour is over, I will call him first. I am appealing to him again and again. With all humility, I am
requesting him. He is such a senior Member. Not even a notice has been given. Let the country
see! Let the people of this great country see, watch and decide for themselves!

... (Interruptions)

MR. SPEAKER: Nothing will be recorded.

(Interruptions) ™ ... (3]



*Not recorded

SHRI PRIYA RANJAN DASMUNSI: Now, they are disturbing the House and saying that the House
cannot function. We are opposed to it. We are interested in debating any issue that comes in the form
of a proper Motion. But the manner in which they are disturbing is absolutely unapproved by you
and unacceptable to the House. ... (Interruptions) They are shouting now; let them see their track
record of how many cases they are facing and how many court cases they are still pursuing. Let the
whole country see what is their track record and what is the track record of this Government. Our
Prime Minister took the resignation instantly, but in their case, they tried to shield. ... (Interruptions)
You are facing trial! Why are you shouting? Why are you allowing us to rake up the whole issue of
yours? Please protect yourselves! We are giving an opportunity to you to protect yourselves! Please
engage a competent lawyer to save your people and to save your leaders! Do not try to expose
yourselves! ... (Interruptions)
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MR. SPEAKER: Although there is no notice given by the hon. Leader of the Opposition, I will call
him at 12 noon. I am promising that. I am giving my undertaking that I will call him at 12 noon, as
the first hon. Member to speak. I will call him in another 43 minutes.
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MR. SPEAKER: Sorry. No. There are rules. Every day rules cannot be violated. I am not agreeable
to that. You can do whatever you like.

... (Interruptions)

el HBIGY :3MY WEwdT ! R 46 WG| 379 9gd 8l T 2
... (eTge)
MR. SPEAKER: I am requesting again. How many times shall I make a request?
... (Interruptions)

MR. SPEAKER: The Speaker’s views have no relevance and whatever you want only will be done!
Sorry. I am accommodating the Opposition every day. I am sorry. Whatever you want to do, you can
do. You may carry on.

... (Interruptions)

MR. SPEAKER: I am only following the well-established decision which was endorsed by our
former Prime Minister and one of the greatest Parliamentarians that this country had produced, Shri
Atal Bihari Vajpayee. (Msoffices]

What he said was:



“Mr. Speaker Sir, in this House it has been demanded right from the beginning that
Question Hour should be allowed to go on and whatever issues are there, those should
be allowed to be raised later on with the kind consent of the hon. Speaker.

Today, you have repeated the same thing. I want to associate myself with your
view. Let the Question Hour be allowed to go on. It is for all the Members, Members
of all the political Parties, and not for one Party only.”

I am only following this.
... (Interruptions)

SHRI PRIYA RANJAN DASMUNSI: Sir, in spite of your quoting the letter of Shri Atal Bihari
Vajpayee, what they are doing is, they are amply manifesting that they are disowning Shri Atal
Bihari Vajpayee.... (Interruptions)

MR. SPEAKER: I will allow you to raise it. Why are you doing this? There are another 38 minutes
for the Question Hour.

... (Interruptions)

SHRI PRIYA RANJAN DASMUNSI: Sir, after you have quoted the letter of Shri Atal Bihari
Vajpayee, Members are still continuing. It means that they have already disowned him long back
and perhaps that 1s why he is not coming to the House. Sir, this is the character of their Party. Your
appealing to them has not yielded any result because they have already disowned Shri Atal Bihari
Vajpayee.... (Interruptions)

SHRI MADHUSUDAN MISTRY (SABARKANTHA): Sir, they are not following the advice given
by Shri Vajpayee.... (Interruptions)
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e HEIST : B H FIT B @ €, 319 <N ¥HS &l &1 What is happening in this House of People
of India. We are taking the pride that we are the largest working democracy in the world. Is this the
way we function? Is this the example we are setting? That is why even a Cricket Coach is abusing
us.

... (Interruptions)

MR. SPEAKER: Please sit down. I would request you to allow me to take up Question Hour for at
least half an hour.



... (Interruptions)rs

HeAL WEIGH 1 WAEHIS Sfl, 39 Ao # GABY A €, B g9 ard bl agd G 2 olftp ama s gl ave
#ad ®RA, Do not waste your energy here like this. I had welcomed you here. Do not waste your
breath. $© 3@ wMvl Y, &7 Fi| 35 fiFe @dvas 3R = Ayl 1 appeal to you once more.
How many times should I appeal to you? Kindly allow the Question Hour to be taken up. It is very
pathetic.

... (Interruptions)re
MR. SPEAKER: Are you not prepared listen to my appeals?

... (Interruptions)

MR. SPEAKER: The House stands adjourned till 1200 noon.

11.26 hrs

The Lok Sabha then adjourned till Twelve of the Clock.



